Member (Judicial).

NOTICE

In absence of Hon’ble Officiating Chairperson all mentioning of Fresh cases/ urgent
listing/ listing of I. A’s etc. be made before Bench of Hon’ble Mr. Justice Jarat Kumar Jain,

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 10.09.2021 (FRIDAY)

COURT —1I (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Admission (Fresh Cases)

(Ins) No. 707 of
2021

Company Ltd.
Vs.
Chemstar Organics (India) Ltd.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Harish Raghavji Patel Nitin Mishra Atishay Jain
(Ins) No. 391 of | Vs. TanushreeSogani
2021 Shapoorji Pallonji Finance Pvt. Ltd. & KunalKanungo
Anr. Jehaan Mehta-R1
Abhijit Ghokale-R2
2. Comp. App. (AT) | Keshav Agrawal Deepali Anoop Rawat
(Ins) No. 610 of | Vs. Guhathakurta Zeeshan Khan-R1
2021 Abhijit Guhathakurta & Ors. Shreyas Edupuganti-
R2
3. Comp. App. (AT) | Venugopal Dhoot Sandeep S. Ladda Anoop Rawat
(Ins) No. 650 of Vs. Moulshree Shukla
2021 Abhijit Guhathakurta & Ors. Zeeshan Khan
Vaijayant Paliwal-R1
Bishwajit Dubey-R2
Aman Sharma-R3
4. Comp. App. (AT) | Edelweiss Asset Reconstruction R.P.Agrawal




After the above

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra,
Member (Technical)

For Orders
5. ILA. No. 909 of Asstt. Commissioner of Income Tax Lakshmi Gurung Jasveen Kaur (R1-2)
2020 in Comp. Circle — 27(1)
App. (AT) (Ins) Vs.
No. 35 0f 2020 Uttam Strips Ltd.
For Admission (After Notice)
6. Comp. App. (AT) | The Bhagtani Serenity Flat Buyer’s Shrey Yadav Shyam Kapadia
(Ins) No. 521 of | Association Rahul Karnik-R1
2021 Vs. Jinal Rathi
Swantantra Kumar & Anr.
For Hearing
7. Comp. App. (AT) | Sun Pharmaceutical Industries & Anr. Shyam Kumar Sanjay Kapur
(Ins) No. 334 of Vs. Arjun Asthana-R1
2021 Sumit Binani & Anr. V.M. Kannan-R2
Jishnu Chowdhury-RP
8. Comp. App. (AT) | Shailendra Singh Abhishek Parmar Nisha Malpani
(Ins) No. 945 of Vs. Ankur Gupta-R1
2020 Nisha Malpani & Anr. Saahila Lamba-R2
Nisha Malpani-RP
9. Comp. App. (AT) | CFM Asset Reconstruction Pvt. Ltd. Ruchi Kohli Dhaval S.
(Ins) No. 05 of Vs. Deshpande-R1 & R3
2021 Vishram Narayan Panchpor Vishram Narayan
Resolution Professional & Ors. Panchpor
Amir Arsiwala-R2
10. | Comp. App. (AT) | M.R.A. Associates India Pvt. Ltd. Siddharth Tandon Prashant Jain
(Ins) No. 267 of Vs. Arpit Dwivedi
2021 Nextgen Procon Pvt. Ltd.
Through Liquidator Mr. Rajesh
Panayanhatta

In the Court of Hon’ble Mr.

02:00 PM

Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Mr. Kanthi Narahari,

Member (Technical)
For Hearing
11. | Comp. App. (AT) | Srei Infrastructure Finance Ltd. Raghavendra M. Bajaj| Deep Roy -R1
(Ins) No. 1407 of | vs. Siddharth KantCOC
2019 Ashish Chhawchharia & Anr.
Part Heard
With
12. | Comp. App (AT) | IDBI Bank Ltd. Misha Rony John-R1
(Ins) No. 1528 of | vs.
2019 Resolution Professional of Odisha Slurry
Pipeline Infrastructure Ltd. & Anr.
Part Heard
With




13. | Comp. App. (AT) | SREI Infrastructure Finance Ltd. Prateek Kumar Ritu Bhalla
(Ins) No. 591 of V.
2020 Ashish Chhawchharia
Part Heard
With
14. | Comp. App. (AT) | SREI Multiple Asset Investment Trust Arijit Mazumda Sudhir Sharma
(Ins) No. 593 of Vs.
2020 IDBI Bank Ltd. & Ors.
Part Heard
With
15. | Comp. App. (AT) | Government of India, through Office of | Prasenjeet Jasveen Kaur-R2
(Ins) No. 02 of the Assistant Commissioner, GST & Mohapatra Ruby Ahuja-R3
2021 Central Tax, Cuttack-II Division
Vs.
Ashish Chhawchharia
Part Heard Resolution Professional in the Matter of
Odisha Slurry Pipeline Infrastructure
Ltd. & Ors.
Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

